TO RELEASE ELECTRICITY CONNECTIONS.

302- SH. BISHAN LAL SAINI, MLA: Will the Power Minister be
pleased to state whether it is a fact the electricity connections
are not being released in the Odd colony of Radaur City; if so,

the time by which there are likely to be released?

RANIJIT SINGH POWER MINISTER, HARYANA

Sir, In the Odd Colony Radaur, there are 161 households out of
which 108 no. electricity connections have already been released on the
verification of Sarpanch, Gram Panchayat, Radaur before transfer of area
under Municipal Committee, Radaur on 09.02.2016. As per the instructions
of Uttar Haryana Bijli Vitran Nigam, the electricity connections are released
when applicant submit the proof of ownership of premises. After the
transfer of colony under Municipal Committee, Radaur, the applications for
release of electricity connections were applied without ownership proof,
therefore the connections have not been released. The connections will be
released if the application is submitted along with ownership proof or

verification of premises by Municipal Committee, Radaur.
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